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"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BICH: HYDERABYD
£.P.ND.72/37 in B.AJN0.533/94 , L
Batwean: o | Dt.of Order: 31.10.97,
Prithvi Singt o |
deeApplicamt
And: : : . : o
1. Shri Madhava Rac, IAS, Chief Becrastary, Govi. of &P,
Hydaerabad - :

24 Bhri SiDJMuktier jeay IFS,Principal Chief Conservation:of Forests,
Govt.of A.P., Saifabad, Hyderabad.:
' ‘ fﬁJﬂRespoﬁdantaﬁ

Counsel for the Applican :  Nr.K.Sudhakar Reddy
Counsel for the Respondents: §  Mr.P.Naveen Rao

Nné“jﬁaipsuara Rao

CORAM:

THE HON'BLE SRI R.RANARARN 3 MEMER (A)
THE HONBLE SHRI B.S.JAI PARAMESHARK 3 MEMBER (3)
THE TRIBUNAL MDE THE FOLLOJING OROER:

Heard Mr.K.Sudfiakar Reddy Por the applicant and Mr.V.j
Ra jeswara Rao Por the Central Governmantﬁ Nnne.-appeared for the
State Government', | _

B Issue notice for admissiom and hearing; on 7t NoVember,

1997.] '

If tlwe Stats Covernment is not representad on that dayﬁ
Ehe Chief Secretary will bs agsked to be praesent in the Court for
explaining tHe case.
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